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NOTE E
Red indicates Saturday, Sunday and Holidays.

ii. Blueindicates Restricted Holidays.

ifi. Winter vacations from 02.01.2024 to 25. 01. 2024.

iv. Total number of working days is 212 days.

. Inaddition to the aforesaid holidays the High Court shall remain closed on such days as are observed as Local Holidays in Executive Offices and also on days which
are observed as Public Holidays under Section 25 of the Negotiable Instruments Act, 1881 (XXV of 1881).

i. [fany of the festival does not fall on the Holiday notified above, necessary notification changing the date will be issued in due course of time.




